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But at low tides, the passage of 
lighters over the bar may involve 
danger to life and craft. The main 
need, therefore, is for the execution 
of works designed to improve the bar. 
The Government of Madras, who are 
concerned with the execution of these 
works have already made a beginning 
with them in the Second Plan period. 

(C) An expenditure of Rs. 4.5 lakhs 
was expected to be incurred in the 
Second Plan period. 

Overbrid,e at Kodampakkam 
Station 

3080. Shri Dharmalln,am: W ill the 
Minister of Railways he pleased to 
_tate: 

(a) whether there is any proposal 
to construct an overbridge at Kodam-
pakkam. Madras on the line between 
Fort station and Tambaram; and 

(b) if so. naturc of action takpn 
thereon? 

The Deputy Minister of Railways 
<Shrl Shabnawaz Khan): (a) No, Sir. 
H is for the State Government to 
considl'r the necessity or otherwise for 
the provision of an over /underbridge 
in replacement of the existing lew'l 
crossing m'ar Kodampakkam station. 
The Railway would be willing Ul im-
plement the scheme on receipt of a 
specific request from the State Gov-
ernment and on their agreeing to 
share the CO!lt of the scheme u per 
extant rules. 

(b) Does not arise. 

Sllrallldan Roads la ONu 

Jell. Shri Kambbar: Will the 
Minister of CoInmanlt, DevroJopnteDt 
uad Co-operaUoa be pleued to .tate: 

Ca) the number of the Shramdan 
roads district-block-wise in 0rWa 
State completed or under coutruc-
tion 10 far durilll the Fint and 
Second Five Year Plan periods; 

(b) the nature of help ,iven by the 
Centre and OrislIa State duri", that 
period r-~ i .e 110 tar tor these 
roads: 

«') by what time the rest of works 
would be completed: and 

(d) the number of the roads Rmcma 
them district-block-wise, made all-
whether, fair-weather bullock cart-
able, motorable and bus-serviceable 
so far? 

The Deputy Mlaister of CommaaJt1 
Developmeat and Co-operat.loa (Ibn 
B. S. Murthy): (a) to (dl. Infor-
mation is being collected and will bit 
laid on the Table of the Houae. 

Revenue Roads In Or ... 

3082. Shrl Khumbhar: WUl the 
Minister of Transport and Communi-
cationI' bf' pl('ased to state: 

(a) the amount allotted from the 
State and Central Seoctors separately 
for t:onstruction of revenue roads in 
Orissa Sta Ie district-wise during the 
Scconrl Five-Year Plan period, year-
wise; 

(h) til(' names of the roads, 
Distriet-wlS(', completed or under 
construction so far with that amount 
in that State; 

«(') thc names of roads, district-
wille. of ir~t Fivp-Year Plan period 
if any rppair('d with that amount; 

(d) by what time the rest of the 
work would be  completed and with 
what amount; 

«(') the names of roads amon, them 
converted into Public WorkJl Depart-
ment roads, if any; and 

(f) the nlmes of the rolds amon, 
them. district-wise made all-weather 
or fair-weather roads! 

The Mlaa.ter 01 State la tbe HI .... 
try 01 1'ranIport ud Coauaaalc!aU .. 
<Sbn Raj Balladur): (a) to (I). The 
required information is beinl' collect. 
ed and will be laid on the Table of 
the Sabha In du ... COUl'le. 

P.W.D ..... In on.. 
..... 81ar1 a""bar: WlJI tb. 
Mfnllter of TraaIport ... eean. .... -
... tIoalI be pll'ssNi to Jlllte: 

(a) thl!' amount al/otu-d trom the 
State and ~tral Becton tlt'Paratf'l,. 
tor construction of P.W.D. ~ s In 
on.... State Olltrlct-wlse dUrin, the 
SP.r'ond Pllln ptoriod, year-wi.,.; 




